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to Unstarred Questions 82

Private Detective Agencies

842. SHRI KULDIP NAYYAR: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether there is a system of licensing
with appropriate statutory backing to control
the working of private detective agencies
which have come up in the country in the recent
years;

(b) how many such agencies are operating
in the country and in which States; and

(c) whether these agencies are financed and
controlled purely by India?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) to (c) As
Police' and Public Order' are included in the
State List of the VII Schedule to the
Constitution of India, licensing and controlling
the functioning of private detective agencies
primarily fall under the purview of the State
Governments. Information on the number of
detective agencies is not centrally maintained.

Political Dialogue For Solving Insurgency
in Assam

843. SHRI ASHOK MITRA: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) as follow-up of ministerial declarations
that the problem of insurgency in Assam cannot
be solved by army operations but calls for
political dialogue, the measures, the authorities
intend to purs.ue to initiate such a dialogue;

(b) whether it is Government's intention to
announce a general amnesty as a prelude to the
commencement of the political dialogue: and

(c) whether there is any proposal to reveal
to the public the nature of foreign involvement
contributing to the instability in Assam?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) the Prime
Minister has made an open invitation to any
group of individuals including militants without
any precondition to meet him and discuss their
legitimage grievances. But no militant
organisation in Assam has so far responded.



